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(b) the steps taken or proposed to be taken by 
NALGO to provide suitable rehabilitation to d isp laced 

fam ilies;

(c) whether any com pensation has been paid to 

them; and

(d) if so, the details thereof9

THE M INISTER OF STEEL AND M IN ISTER  OF 
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) 596 
fam ilies have been displaced at Damanjodi on account 
of setting up of alumina refinery and 30 fam ilies have 
been displaced at Angul on account of setting up of 
smelter and captive power plant.

(b) National Aluminium Company Ltd. (NALCO) has 
adopted policy of provid ing em ploym ent to one able 
bodied member from each of the displaced fam ilies. In 
add ition, 521 d isp laced  fam ilies  in D am an jod i have 
been provided with pucca house.

(c) and (d). For 4433.02 acres of land acquired in 
D am an jod i for the a lum ina  re fine ry , c o m p e n sa tio n  
am ounting to R s .1.45 crores has been paid to the 
displaced families. For 3719.66 acres of land acquired 
for the smelter and captive power plant in Angul, Rs. 
7.72 crores has been paid as com pensation  to the 
displaced families,

[Translation]

Installation of TV Transm itters in U.P.

2518. SHRI BACHI SINGH RAWAT ‘BACHDA’ : Will 
the. M inister of INFORMATION AND BROADCASTING 
be pleased to state :

(a) the total number of TV transm itters proposed to 
be installed in Uttar Pradesh during 1996-97 d istrict- 
wise;

(b) w hether the requ ired staff have s ince  been 
appointed for the operation of th-ese transm itters;

(c) if so, the details thereof, location-w ise; and

(d) the  tim e  by w h ich  th e s e  ae lik e ly  to  b-e 
com m issioned9 •

THE MINISTER OF CIVIL AVIATION AND M INISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) : (a) Forty (40) transm itter projects, as per 
d istrict-w ise number given in the attached sta tem ent 
are expected to be taken up/completed in Uttar Pradesh 
during 1996-97 subject to availab ility of resources and 
other infrastructural facilities.

(b) No, Sir.

(c) Does not arise.

(d) Commissioning of these projects would depend 
upon receipt of staff sanctions for which every effort is 
being made.

STATEMENT

TV transm itters under im plem enta tion  in U ttar 
Pradesh and Expected to be com ple ted  during 1996 - 

97 as on 30.7 1996 (D istrict-w ise)

S.No. D istrict ’ No. of T ransm itters

1. A lm ora 6

2. B ahra ich 1

3. Banda 1

4. B arabanki 1

5. Basti 2

6. C ham o li 7

7 . D ehradun 1

8. Etah 2

9. Etawah 1

10 G arhw a l 4

1 1. H am irpu r 1

12. Jhans i 1

13. M oradabad 1

14, N a in ita i 1

15. P itho ragarh 2

16. S idda rthnaga r 1

17. Tehri G arhw al 5

18. Uttar Kashi 2

Total 40

[ E n g l i s h ]

Private D oordarshan C hannel Operators

2519. SHRI K.C. KONDAIAH : W ill the M in ister of 
INFORM ATIO N AND BR O AD C ASTIN G  be p leased to 
state :

(a) the num ber of private  D oordarshan channe ls 
operating in the country, at present;

(b) w hether there is any proposa l to regulate the 
te lecast tim ings of these channels; and

(c) if so, the details thereof?

THE M INISTER OF CIVIL AVIATION AND M INISTER 
OF INFORMATION AND BRO ADCASTING  (SHRI C.M. 
IBRAHIM) : (a) At present, no private party is perm itted 
to operate a te levis ion channel from Indian soil.

(b) and (c). Do not arise.

[T rans la tion ]

Transfer of Telephones

2520. SHRI PAWAN DIWAN : W ill the M in ister of 
C O M M UNICATIO NS be pleased to state :

(a) w hether any time limit has been fixed for shifting 
the te lephones by subscribers in Delhi;


